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THE DEPUTY CHAIRMAN; Question 
No, 163. 

Proposal to set up an ordSance    Factory in 
the Hazaribagh District of Bihar 

*163. SHRI YASHWANT SINHA: Will 
the Minister of DEFENCE be pleased to state: 

(a) whether Government propose to set Up 
an ordnance factory in the Hazaribagh  district  
of  Bihar; 

 
(b) if so, what exact location has been 

recommended by the experts for this purpose; 
and 

(c) by when Government propose to take 
a decision in this regard? 

THE MINISTER OF STATE IN THE 
DEPARTMENS OF DEFENCE 
PRODUCTION AND SUPPLIES IN THE 
MINISTRY OF DEFENCE (SHRI SHIVRAJ 
PATIL): (a) to (c) There is a proposal Under 
consideration for setting up an ordinance 
factory at a suitable site i'n India. Offers of 
sites by various State Governments, had been 
received. No decision has however, been taken 
as yet in this re-gerd. 

SHRI YASHWANT SINHA: Madam 
Deputy Chairman, the Minister has not fully 
answered the question. I had specifically in 
part (b) of the Question asked whether there 
was expert committee and whether that 
committee had recommended a particular 
location as the best site in tho district of 
Hazaribagh in Bihar. This question has not 
been answered. Before I ask the first 
supplementary, I would like to have a 
clarification on this. 

SHRI    SUBRAMANIAN    SWAMY: 
They never do. 

SHRI SHIVRAJ PATIL; Madam, I have 
said that this matter is before the Government 
and the Government has not taken any 
decision. The Committee has been appointed 
and that Committee has made 
recommendations also but we have not taken 
any decision. 

SHRI YASHWANT SINHA: Madam, my 
first supplementary is that according to the 
information which is available with me the 
expert committee has recommended that a 
place called Bariyardih in Hazaribagh district 
of Bihar is the most suitable location for this 
ordnance factory. Therefore, wHI the Minister  
mention  here    in    thfe 
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House whether he intends to accept the 
recommendations of the expert committee? 

SHRI SHIVRAJ PATIL: Madam, it will 
not be in the public interest to disclose this 
fact at this point of time. When the decision is 
taken it will be disclosed. 

THE DEPUTY CHAIRMAN; Shri Shanti 
Tyagi. 

SHRI YASHWANT SINHA: Madam, my 
second   supplementary  is . . . 

THE DEPUTY CHAIRMAN; You have 
already asked two supplemen-i taries. 

SHRI YASHWANT SINHA; That was the 
clarification. 

THE DEPUTY CHAIRMAN: All right. 

SHRI YASHWANT SINHA 
Madam ... 

 

SHRI YASHWANT SINHA: Madam, I 
would like to bring to the notice of the 
Government, through you, that there was an 
industry called mica industry in Hazaribagh. 
Unfortunately, that industry has undergone a 
lot of decline in the last few years. Over a lakh 
of people have lost employment in that one 
district alofte as a result of the decline in that 
industry and over 5 lakh people have become 
unemployed. There is a lot of denudation of 
forests. As a result Of this unemployment in 
that district, it is affectin? the ecology, the 
environment of that district. In the light of this 
very poor state in which Hazari- 

bagh district in Bihar is, would the Minister 
kindly consider locating the factory in that 
particular site which has been recommended 
by the expert committee? 

SHRI SHIVRAJ PATIL: Madam, I would 
say that we have full sympathy with the 
people who are living over there. But as far as 
establishment of an. ordnaance factory of this 
nature is concerned, different criteria have to 
be applied. On the basis of techno-economic 
survey and the advice given by the expert 
committee, the decisions are taken. If it fits in 
these parameters, then, the decision can be 
taken If it does not fit then, the decision can-
not be given. With sympathy I would say that 
at this time I would not be able to say anything 
more  at all. 
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PROF. CHANDRESH P. THAKUR: 
Madam Deputy Chairman, the question relates 
to industrial locations for regional 
development and there is no denying the fact 
that Chota Nagpur is a depressed area and 
dispersal of industrial location has been one of 
our principal considerations within the 
Government policy. Chota Nagpur has not 
seen any net industrial investment outside the 
steel and coal sector in the last 10—15 years. I 
realise that the Defence Ordnance factories are 
geo-politically sensitive but within the 
framework of the criteria of techno-economic 
feasibility and. whatever other strategic    
considerations    there 

are, will it be possible for the Minister to 
consider:— (a)'locating more industrial units 
within the framework of the Defence Ministry 
in depressed region, particularly, Chota 
Nagpur? and (b) would it be possible to allow 
items being produced from factories like the 
Heavy Engineering Corporation, which is 
located in Ranchi and which has tremendous 
unutilised capacity and has certain specific 
capability to meet the production requirements 
of defence items? 

SHRI SHIVRAJ PATLL: Madam, we have 
seen that the hon. Members are very keen to 
see Hhat the factories move to their areas 
which are backward and need certain help. As 
far as the Government is concerned, we are 
always sympathetic to such issues. Not only 
the Defence Ministry but other Ministries also 
try to help in this respect and to the extent 
possible, we try to see that the factories go to 
such areas where they would be able to run in 
an efficient manner as well as the demands of 
the people are also fulfilled. So -if the Chota 
Nagpur area fulfils all these requirements, the 
question can bo considered but this is not an 
assurance given on the floor of this House. It 
depends on so many other conditions. 

As far as the question relating to HEC is 
concerned, our policy is to see that the 
capability developed in the civil sector is 
utilised by the Defence industries to the extent 
it is possible for them. The policy of the 
Government, especially the policy during the 
last two three years, has been to utilise the 
capacity, the capability, everywhere in the 
country to meet the demand of the defence 
forces and the capability in that factory also 
would certainly be used if it can be used. 

SHRI PARVATHANENI UPEND-RA: 
Madam, I would Iike to know from 
theMinister hov mpr-r TTOW ordnance 
factories are proposed to be set up by the 
Government, which are the  sites  under    
consideration,    and 
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whether two sites, one each in Srika-kulam 
District and. Kareemnagar District Of Andhra 
Pradesh, are also under consideration because 
they have been surveyed and a Committee also 
hag visited these sites. 

SHRI SHIVRAJ PATTL: avfadam, in 
Andhra Pradesh, at Medak we are establishing 
two factories. 

{Interruptions? 

At Avadi we are establishing one factory. At 
Dehradun we are establish-in another factory. 
The third factory is being established in 
Bolangir. There are two or three factories 
which are under the consideration of the Gov-
ernment and after decisions are take's, we 
would be in a position to give the exact 
number of the new factories that wi]l be 
coming up. 

SHRI PARVATHANENI UPEN-DRA: 
What about Srikakulam and Kareemnagar? 
Are they under consideration? 

SHRI SHIVRAJ PATIL: We have been 
discussing with the State Governments and 
they have been suggesting certain names. But 
I would say that those names should not be 
disclosed on the floor of the House because 
immediately after the names are disclosed, 
they start pressurising and it becomes very 
difficult. 

 

Increasing presence of foreign ships ia the 
Indian Ocean 

*164. SHRI BEKAL TJTSAHI:f 
SHRIMATI RATAN KUMARI; 

Will the Minister of EXTERNAL 
AFFAIRS be pleased to state: 

(a) whether Government are aware 
of the increasing presence of foreign 
naval ships in the Indian ocean; 

(b) if so, the number of foreign naval ships 
in the Indian ocean at present; and 

(c) what is the reaction of Government 
thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF. EXTERNAL AFFAIRS 
(SHRI K. NATWAR SINGH): (a) Yes, Sir. 

†The question was actually asked on the 
floor of the House by Shri Bekal Utsahi. 


